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.' - .. . . . Petitioner. 

versus 

Mls Fazilka Cotton and Synthetics Ltd. & Ors, . . . Respondents. 

Present: Mr. Vishwas Arora, Advocate for petltloner. 
Mr. Gaurav Mkra, Advocate with Mr. Saurabh Seth, Advocate 
for respondents. 

Counsel for the parties have filed certified copy of the order dated 

16.09.2016 passed by the Hon'ble Principal Bench of the National Company 

Law Tribunal, New Delhi transferring the instant petition to the Delhi Bench 

where the other matter is pending. Certified copy of the order dated 

76.09.2018 in the instant petition be taken on record. Record of the file of 

petition be immediately sent to the Hon'ble Delhi Bench. 

Member (Technical) 


